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C.P. No. 2/ND/2015

Parties are represented by their respective counsels. The respondent
counsel files application under section 166 of the Companies Act.

A copy of this petition is provided to the petitioner counsel. The
petitioner further moved other application No. 226/2017 seeking
modification in the status quo order for vacating the same.

A copy of this application is supplied to the respondent counsel.

The case is fixed for the reply.

The matter be listed on 22" January, 2017.
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